Annexure-7

Name of the Corporate Debtor: Eurotas Infrastructure Limited; Date of Commencement of Liquidation: September 12, 2023;

List of Stakeholders as on: September 12, 2023 updated upto November 23, 2023

List of Other Stakeholders, if any (other than Financial Creditors and Operational Creditors)

(Amount in %)

Details of claim

Category of received Details of claim admitted Agpgrl:;t
Name of stakeholders A Amount Whether % share | Amount mutual Amoung Amount of
Sr. Identification covered by . Amount | in total of of claim | Remarks,
stake- | (preference shareholders/ Amount | Nature . lien/ - dues, . -
No. . No. Date of | Amount ] lien or covered | amount |contingent] claim under if any
holder equity shareholders / receipt | claimed | OF 1M [ OF orachment| —attachment b of claims | claim that rejected|verification
partners / others) P admitted | claim . removed? y X may be
pending (Yes/No) guarantee| admitted set off
disposal

No Claims received




